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in Vietnam on the one hand and se-
eondly the fact that in Pakistan too
their bases are being wound up and
thirdly because of this: Mr. Katzen
Bach, the leader of the team, has
written an article in the American
Reporter; it seems that a new wind
is blowing over the United States
and they are looking forward to be-
coming friendly with China. This
may be a great discomfiture for our
Swatantra friends, I am sure. (In-
terruptions) He has even rcaid in
this article that the danger of Chinese
threat is being exaggerated. All this,
he has written in his article. It
means that Americans are thinking
along new lines. I want to know
from Mr. Bhagat whether, after these
three days of several hours of talks,
he was able to get any impression or
form any assessment that the United
States wants us not to rely on so
much of their aid because they are
not so much interested in giving us
ald as a bulwark against China be-
cause their own policy towards China
is changing, and whether they had
raised this question: either you get
less aid from us because you are get-
ting arms from Soviet Union, or you
have to depend now on a sort of
regional co-operation or regional pact
with the countries of South-East
Asia and in that case we, the United
States, may consider supporting.
What is the shift? We do not want
any sudden shift to take place again
as happened recently—you come here
and say, ‘We never foresaw' and all
that. Something is brewing; other-
wise, the Mission would never have
come. Please tell us what is the new
strategy that they are thinking of.
We do not want to know your views.
What have you known from them?

SHRI B. R. BHAGAT: It is true
that this was the first of the series of
talks with the United States, and it
is also true that these talks were
held at their initiative. What induced
them to take this initiative, what was
the motivation, I cannot predict pre-
cigely, but if he wants my assesment,
I can certainly tell him that the
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United States do attach importance
to this country and in a changing
world—it is true that the whole Asia
is changing, that the world is chang-
ing—they are anxious to know our
views on some of these important as-
pects. This is the assessment that I
can give to the hon. Member. (In-
terruptions)

PAPERS LAID ON THE TABLE

ANNUAL PLAN, 1968-69

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): I beg to
lay on the Table a copy of the Annual
Plan, 1968-69. [Placed in Library, See
No. LT-1528/68.]

R. G. Kar MEebicaL CoLLEGE AND Hos-
PITAL (AMENDMENT) AcrT, 1968.

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH_ FAMILY
PLANNING AND URBAN DEVE-
LOPMENT (SHRI B. S. MURTHY):
On behalf of Shri Satya Narayan
Sinha, I beg to lay on the Table a
copy of the R. G. Kar Medica] Col-
lege and Hospital (Amendment) Act,
1968 (President’s Act No. 16 of 1968)
published in Gazette of India dated
the 9th May, 1968, under sub-section
(3) of section 3 of the West Bengal
State Legislature (Delegation of
Powers) Act, 1968. [Placed in Lib-
rary. See No. LT-1529(68.]
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MR. SPEAKER: He will please sit
down. Secretary.
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swer you. Kindly sit down.
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MR. SPEAKER: No, no.
will be taken down.
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MR. SPEAKER: Nothing is being
taken down. This is not the way of
telling. You are only wasting your
energy. It is mot being recorded
here. The Speaker has no ears now.

Nothing
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MR. SPEAKER: Order, order. The
hon. Member may resume his seat.
What Shri Yashpal Singh did he also
wants to do now.

Nothing that he says will be re-
corded.

SHRI MOHAMMAD ISMAIL:*

12.26 hrs,

MESSAGE FROM RAJYA SABHA

SECRETARY: Sir, I have to re-
port the following message received
from the Secretary of Rajya Sabha:—

“In accordance with the provi-
sions of rule 127 of the Rules of
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Procedure and Conduct of Business
in the Rajya Sabha, I am directed
to inform the Lok Sabha that the
Rajya Sabha, at its sitting held on
the 28th July, 1968, agreed without
any amendment to the Requisition-
ing and Acquisition of Immovable
Property (Amendment) Bill, 1968,
which was passed by the Lok
Sabha at its sitting held on the 23rd
July, 1868.”.

1226} hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

THIRTY-THIRD REPORT

SHRI KHADILKAR (Khed): I
beg to present the Thirty-third Re-
port of the Committee on Private
Members’ Bills and Resolutions.

12.27 hrs.
ENEMY PROPERTY BILL—contd.

MR. SPEAKER: The House will
now take up further clause-by-clause
consideration of the Enemy Property
Bill.

SHRI MOHAMMAD ISMAIL

(Barrackpore):*

MR. SPEAKER: Nothing that he
says will be taken down. Will he
kindly sit down now?

SHRI MOHAMMAD ISMAIL:*

MR. SPEAKER: Will he kindly
sit down now? If he does not sit
down, then I shall have to adjourn
the House. (Interruptions), The
House will now stand adjourned to
meet again at 2 P.M,

12.28 hrs,

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

*Not Recorded



